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Form I  

Bio-data details of the main individual promoter of the group  
 

Name of the person (including previous names, if any)    

Date of birth     

Father’s name    

PAN no.    

DIN no.    

Present Address    

Permanent Address    

Citizenship/Residential Status as per FEMA    

Occupation    

Income tax circle to which the individual belongs    

Bank, branch and account number (including credit facilities and non-
fund based facilities availed)   

  

Details of experience in banking and finance    

Details of experience in other fields    
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